REGISTRATION T,A, No, -
(0.5.0, 960/1984)

i

B.C,.Joshi

ses
VVersus

Union of India & Others &8

'

Hon'ble Mr, D.K.‘Agrauaia:ﬁ;ﬂf

W

Hom'ble Mr, K.Oboyva, Aomy <"

(By Hon'ble B B.K.Agraual,afﬂf)

Civil Suit No, 960/1984 instituted in the

to thisg e

Court Munsif, Kanour —- transferred,/ Tribunal under \
Section 29 of Administrative Tribunals Act 1885 yas

registered as TeAeNo, 1059 /1986 as indicated abovse,

25 The prayer in the suit is that the selection

of defendant no, 4 i;e. Banwari Lal be set aside and

the plaintiff he declared tobs selected on the post of

[
-

Civillian Moter Driver, The contentich of the Plaintiff/ j%
Applicantis that in the Trade Test held in February 1984 3
by CJ0¢B,, Kanpur, the pleifRtiff uas placed at serisl fﬁf
Noe 1 In the panel and therefore, he was entitled to he |
appointed in preference to Banwari, defendant nnf 4,
On the other hand the opp, party disputed the said

content ion of the plaintff and alleged that Banuari
secured highest marks in the selection .and cg-ng--l__

he was pleced at serial no, 1 in gggggf
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should be appointed to the post of Civillian Motor

Driver in preference to Sri Banuwari Laltggnagqﬁﬁﬁgua'

‘__‘i b

this suit is lisble to bs dismissed, The suit i&uf”f

dismissed without any order as to costs, =

ROF. 4 g;;a, _;

MEMBER(3J ) Vg W

MEMBER (A )
DATED: 9,9,1991
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